Annexure-7

Name of the corporate debtor:DHANASHRI TOOLING SYSTEMS PRIVATE LIMITED ; Date of commencement of liquidation: 22/03/2021; List of stakeholders as on:19/05/2021

List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in )

Sl. |[Name of stakeholde r Category of Iden |Details of claim received Details of claim admitted Amou |[Amoun t|Amoun t of claim [Amount |Remarks
No stakeholder s tifica ntof |ofany |rejected of claim |, if any
(preference tio n |Date of receip t |Amoun t claimed |Amount of claim |Natur e |Amount ‘Whether Amount |% share |contin |mutual under
shareholder s/ |No. admitte d of claim [covered by [lien/ covered |in total gent |dues, verificat
equity lien or attachmen t |by amount of |claim |[that ion
shareholder s / attachmen t |[removed? |guarante e |claims may be
partners pending (Yes/No) admitted set off
/ others) disposal
1 Mrs Rekha Khemraj Hingankar Equity 3| 30.04.2021 37,50,000 37,00,000 | Equity | NA NA NA 5082 | o 0 50,000 | 0
Shareholders
Mrs Rekha Khemraj Hingankar, Eauit
2 Legal heir /Nominee of Uy 30.04.2021 1,12,00,000 0 Equity NA NA Na 0.00 0 0 1,12,00,000 0
e . Shareholders
Late Mr Khemraj Vishwanath Hingankar
. Equity .
3 Mr Santosh Wamanrao Nimbulkar 2 30.04.2021 50,000 50,000 Equity NA NA Na 0.69 0 0 0 0
Shareholders
1,50,00,000 37,50,000 51.51 1,12,50,000 0




